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pose to enact such a legislation to enable the 
doctors to remove kidneys of the persons 
meeting tatal accidents to benefit the kidney 
patients in the country; and 

(c) if not, the reasons thereof? 

THE MINISTER OF STATE IN THE 
MINISTRV OF HEALTH & FAMIL V WEL-
FARE: (KUMAhl SAROJ KHAPARDE): (a) 
Yes, it is a fact that Singapore Government 
has allowed the removal of kidney of per-
sons meeting fatal accidents, recently. 

(b) The Ministry of Hea~h & Family 
Welfare in consultation with the State 
Governments and other concerned organ-
isations tS contemplating legislation on Or-
gan Transplantation. 

(c) Does not arise. 

Strike by Radiographers In Deihl 

543. SHRI G.M. BANATWALLA: Will 
the Minister of HEALTH AND FAMilY 
WELFARE be pleased to state: 

(a) whether the radiographers working 
in hospitals in Delhi under the Central 
Government's Administration had gone on 
72 hours strike till 31 December, 1987; 

(b) what were their mflin demands; and 

(c) Government's decision thereon? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI SAROJ KHAPARDE): 
(a) to (c). There are three Central Govern-
ment Hospitals in Delhi viz. Dr. Ram Ma-
nohar l ollia Hospital, Safdarjang Hospital 
and Smt Sucheta Kripalini Hospital includ-
ing Kalavatl Saran Child,en's Hospital. No 
strike of R~ldlographers has been reported 
from any (II ·he above hospitals. 

The Delhi Administration has however 

stated that the radiogrlPhers working in 
hospitals under Delhi Administration had 
gone on72 hours strike il'\ December, 1987. 
The demand for which they went on strike is 
for restoration of parity of their revised pay 
scales vis-a-vis pay scales of radiographers 
working in Central Gover"ment Hospitals in 
Delhi. 

A CommtHee constituted by the Ministry 
of Home Affairs to consider anomalies in 
revised pay scales of certain categories of 
staff working under Delhi Administration 
including those of radiographers, vis-a-vis 
the scale of pay of such categories working 
n Cef'~~,-;I Government Hospitals, submitted 
tts rc'p,.rt it) ihf:' (~')vernment of India (Minis-
try ot Flr.~nce I 1 il:) deCISion of the Govern-
ment is awaited 

Implementation of Package of Benefits 
for Doctors 

544. SHRI T. BALA GOUD: Will the 
Minister of HEALTH AND FAMfl Y WEL-

FARE be pleased to state: 

(a) whether Government had approved 
a package of benefits for the Central Gov-
ernment Doctors on 30 July, 1987 for imme-
diate implementation; 

(b) if so, whether it has been imple-
mented in full; 

(c) if not, the reasol'ls for the delay; 

(d) what further time Government 
would need to fully implement those bene-
fits; and 

(8) whether Government propose to 
give retrospective effect, specially in cases 
of promotions which have been delayed due 
to no fault of the serving dodors? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEAL Ttt AND FAMILY 




